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C.P.No. (IB) 13/59/2015

Shri Anil Kumar, PCS for the petitioner. Shri Ankit Kumar
Singh proxy for Abhishek Anand for the Respondent.

Since, this Bench is not available for further hearing,
hence the case is adjourned.

The matter to be listed on 27" March, 2018.
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Date: 26/02/2018 H.P. Chatiirvedi,
Member(Judicial) .

Typed by
Jyori
(Stenographer)



